
111 Election to Committee VAlSAKHA 10, 1892 (SAKA) ·D. G:{Deptt. 178 

(4) Sixty-sixth Report on Indian Oil 
Corporation Limited (Pipelines 
Division). 

(5) Seventieth Report on India Tou-

rism Development Corporation 
Limited. 

13.08hrs. 

COMMITTEE ON PETITIONS-contd. 

(ii) SEVENTH REPoRT 

Shri Sraddhakar Supakar (Sambal-
pur) :  I beg to present the Seventh Report 
of the Committee on Petitions. 

13.09 hrs. 

ELECTION TO COMMITTEE 

INDIAN CoUNCIL OF AGRICUL-

TURAL REsEARCH 

The Minister of State in the MiDistry 

of Food. Agriculture. CommUAitF De-
velopment sad CooperatiOA (Shri AIuaa-
sabib Shinde) :  I beg to move the follow-

ing 

"That in pursuance of Rule 3(13) of 
the Rules of the Indian COUJlcil of 
Agricultural Research. the mem-
bers of this House do proceed to 
elect in such manner as the 
Speaker may direct. four mem-
bers from among themselves to 
serve 8S members of the Indian 
Council of Agricultural Research 
for the next term commencing 
from the 13th June, 1970." 

Mr. Speaker : The Question is : 

"That in pursuance of Rule 3(13) 
cf the Rules of the Indian Council 
of Agricultural Research. the 
members of this House do pro-
ceed to elect in 8uch manner al 
the Speaker may direct. four 
members from among themaelvee 
to serve as members of the Indian 

13.10 bra. 

of Social Welfare) 

Council of Agricultural Research 

for the next term commencing 
from the 13th June. 1970." 

Th4 motion w<u aJopud. 

-DEMANDS FOR GRANTS 
1970-71-·contd. 

DEPARTMI!NT'OF SoCIAL 

WHLPARE-contd. 

Mr. Speaker : The House will now 
take up further discussion on the Demand. 

for Grants under the control of the Depart-
ment· of Social Welfare. The time allotted 
is five hours and the time· taken 5 hours 
and 30 minutes. Shri N. P. Yadhav i. 
already on his legs. As soon as his speech 
i. over I propose to caU the Minister. Mter 
theae demands are voted, we will take up 
the next demands. At 7 'o'clock, whatever 
be the position, whether the Minister replies 
or not, whatever is le-ft ,,·ill be guillotined. 

Sh~i Chen,alraya Naidu (Chittoor) : 
An important subject like agriculture has 
not been given time. Why can't you extend 
it up to 8 o'clock i 

Mr. Speaker: It is a Question of 
choice. 

Sh~i Shri Cband Goyal (Chandigarh) : 
The order of.the Ministries should be changed 
from year to year so that the same Mi· 
nistries are not guillotined every year. 

~  Speaker : That is for the B. A. C. 
to decide ; not for you and me. I will go 
by the advice of that Committee. 
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-Moved with the recommendation of the President. 
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